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Drug to control Tuberculosis

4797. SHRI AMRSINH V.
RATHAWA:
SHRI SUKHENDRA SINGH:

Will the Minis'er of PETROLEUM,
CHEMICALS AND FERTILIZERS be
plc'nwd to state:

(a) whetherthe Central Saliand Marine
Chemicals  Research Institute, I3ha-
vnagar has achicved a break-through in
preparing a drug from a seawecd to
control tuberculosis;

(b) ifso, the progressive results achicved
so far in this direction; and

(c) the time by which the drug is likely
to be put in commercial production ?

THE MINISTER OF PETROLEUM
AND CHEMICALS AND FERTILI-
ZERS (SHRI H. N. BAHUGUNA):
(a) to (c). Information is being coliected
and will be laid on the Table of the
House. 4
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Request for shifting of Mathura
Refinery

4799. SHRI D. D. DESAI : Will the
Minister of PETROLEUM, CHE-
MICALS AND FERTILIZERS be
pleased to state:

(a) whether twelve eminent  perso-
nalities of the country have written to
him requesting him to intervene and  shift
the site of Mathura Refinery to a less risky
site to save Taj Mahal and Agra city from
pollution; and

(b) if so, what action he proposcs to
take in the matter?

THE MINISTER OF PETROLEUM
AND CHEMICALS AND FERTILI-
ZERS (SHRI H. N. BAHUGUNA):
(a) No, Sir.

(b) Does not arise.

Appointment of Managing Director-
of Jeypore Sugar Company Orissa

4800. SHRI M.R. LAKSHMI NAR-
AYANAN : Will the Minister of LAW,
USTICE AND COMPANY AFFAIRS

» pleased to refer to the answer given to
Starred Question No. 1017 on 8th May,
1978 regarding Jeypore Sugar Co. Ltd,
and state :

(a) whether the Jeypore Sugar Company
Orissa , has now made an application for





